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any dithotomy - That iy ‘done m order
o ralse more résoures so that agri-
ciltyrists ‘can’  produce mors. But
there is no question of giving undue
coneession to anybody in this manner,

The question of more people to be
taken away from agriculture is cer-
tdinly very valid, We have too many
people depending for their livelihood
¢n agriculture. That is quite true.
But it is not possible to reduce this
dependence very quickly. It goes
on getting reduced and it should
come to about fifty per cent. But to
_do that we have to give alternative
employments to other peopls in the
villages and that is why I have taken
more care to see that priority 1s
given to this factor in the devalop-
ment of villages, That is why it has
been done. = Therefore, my hon'ble
friend who hag great experience of
planning and who made the sug-
gestion ought to be satisfled that we
‘are trying to see that planning goes
on better lines in future,

We have had planning now for the
last twenty-eight years. And it was
new to us. # was introduced and
brought in by Pandit Jawahar Lal
Nehru. But for him, perhaps, it would
not have come here. That is how 1
Iqok at it and that is the greatest ser-
vice that he did because without
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tious than reafly justifiéd énd tosts
are not under-estimated, That also we

" are geeing.  But I have found :ihis,

that, over the years, we haye gome

on mnﬂ:s projects and mak esti-
- mates, And no estimates h;vai::mmp

ed where hey were, They have been
doubled more or less every time. And
that has been reslly the difficuity why
these conditions arise. We are now
therefore trying to see that estimates

SYRI MORARJI DESAIL: My hon
hon, friend ought to know that Mi-
not Accountants and they are not Au-
ditors, They have got ta mccept the
figures given by those people Who are
experts. He himselt ought to know
that, He himself was in Planning.
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ought not to take it Mvwhen

why one
something

1f he had been s Misister, he would

net have said this, I am
Bo, what is the nse of

s mid. I doo't take it ill...

SHR] SHYAMNANDAN MISHRA:
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SERI P. RAJAGOPAL NAIDU (Cit-
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kShrl, Mrarji Dgsall

No person will remain unemployéd, if
1h!_,| schmelwmn into _enoet.

. ‘Bt the schéme is full of some dan-
gers aisa. It is a scheme where, if |
may say 80, a canal of about 1500 miles
across the Himalayas from east to west,
kag to be dug, about 400 to 300 £t. wide,
and the other two below in the middle,

#é are willing guly for this scheme 13
Decictify. Thesé afe ail being examitied
ehhaNirielitrly,

. If-you are satisfied by calling i4
o ‘war feeting', 1 a0 BappX. - You can

'
i
:
:
:

SHRI MORARJI DESAI: 1 don't sy
that. 1 do not went to call him a: war+
monger. Nobody wants war.

SHRI VASANT SATHE, { want war
against poverty-unless you want peace
with poverty. :

SHRI MORARJ] DESAIL: There is no
question of peace with poverty. That
scheme also requires a large amount
of money, not less than Rs, 16,000 crores.
or Rs_ 20,000 crores. It is not certain~
ly a great problem. It will take about
10 to 15 years. The money can be
raised or obteined from friendly count-
ries. 1 dor’t think it will be difficult,
but the whole question is whether we



upset everything. And therefore

1o a position where we do with-
deficit financing. There has

‘been a large dose of deficit

finance in the last two years. But
prices have not been affected
%‘ it because we have taken
‘other counter measures to see
that that does not affect it. I
agree that deficit financing ought not
to be used as the convenient instru-
ment; it is not a convenient instru-
ment at all. It is a very delicate ins-
ent sometimes it can be used but

it can be used only with certain safe-
guards, when there is enough pro-
duction of consumer goods, their
| availability is complete, then deficit
| financing may not te harmful so much
because then there will be no ques-

tion of its effect on p-ices. But all
that has got to be guaranteed before

we can take to it 35 a method of ex-

pansion or development. The plann-

" ing commission has taken note of all

these factors.

I am very thankful to my hon
friends for reminding me of the dan-
ger of deficit financing and also for
reminding me about the experience
of the past. We are taking lessons
from it. I was once connected with
it and therefore I cannot say I am
no% responsible fo rit; we are all res-
ponsible; it is no use disowning res-
ponsibility; it is easy to find fault
with others; we do not want to do
thatt We have to take note of the
fact of past experience so that we
vdenefit by it, make thinks ktetter and
do not commit the same mistakes.
That is how the planning commission
is attending to these matters,

PROF. P. G. MAVALANKAR:
‘(Gandhinagar): When the hon. Prime
Minister was mentioning 3 point ab-
about the rolling plan, at that point
Shyam Babu intervened and distract-
ed him. Would he please say a word
on that? .

SHRI MORARJI DESAI: I have
explained it before; therefore, it was

D.G.—1979-80— CHAITRA 13, 1901 (SAKA)

are trying to see that we slowly*
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not that I was interrupted by him
and therefore it was left; he should
not be blamed for it. It iz a rolling
plan in this sense that it must be
continuous planning;.of course at one
time we take note of five years; it
takes note of perspective planning
for 15 years or more. Every year
we take count of it so that we know
what we have done in the year, whe-
ther we have not reached our target,
whether we have not done properly
so that we correct ourselves imme-
diately the next year and become
more realistic in our planning all the
while. Every year we go on adding
one year to it. It all depends upon
how we are successful in taking stock
at the end of the year. It is also a
new thing that is being done and I
think we will bé more successful in
correcting ouselves by this method;
that is why we have taken to it.

SHRI DINEN BHATTACHARYYA
(Serampore); Have we got any rol-
ling plan now?

MR. SPEAKER: This cannot be
turned into a question hour,

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): May I know whe-
ther in this planning, the Brahma-
putra-Ganga link canal js going to
be taken up? It is very important
to West Bengal and the Eastern Re-
gion. :

‘MR. SPEAKER: It comes within -
the scheme,

SHRI K. GOPAL (Karur): I wel-
come the Prime Minister’s remarks
with eregard to the Garland canal
scheme. All of ys are aware that
water is a state subject; for quite
some time we have been asking that
it should be removed from the state
list and made a subject in the con-
current - list. -Otherwise you cannot



HON. MEMBERS: Yes

Cut Motions Nos. 1 to 17 were by
leave, twithdrawn,

aﬁu DHIRENDRANATH BASU
(Katwa): I want to withdraw my
cut motions Nos, 18, 19 and 46 to 51.

mission of tht House to withdrnaw

‘the cut motions?

HON. MEMBERS: Yes,

Cut Motion Nos. 18, 19 and 48 to 81

_were, by lesve, withdrawn.

rrateg m , a-.g BOMANGO: . 1

want to. withdraw my cut- motions
‘Mos. 20 to 23, 260 32 and 43 t0 48

Cut Motion Nos. 20 to 23 26 to 33
and 43 to 45 were, by leave, with
drawn,

Cut Motion Nos, 24 and 25 were, by
leave, withdrawn.
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No. of
Demand

Name of Demand Amount of Demand for
Grant on account voted

by the House on 16-3-1979

Ra. Rs. Rs. Ra.
MINISTRY OF PLANNING
78 Ministry of Planning 40,060 2,01,000
73 Statistics . -« 962,138,000 13,10,68,000
74 Planning Commision 5,86,41,000 o

Revenue  Capital Revenue Capital

1,07,28,000

Re: Marrer Uxper Rore 377
DEATH SENTENCE AWARDED TO
SHRI E, A. BHUTTO, FORMER
PRIME MINISTER OF PAKISTAN--

Coatd.

THE ' PRIME MINISTER (SHRI
MORARJI DESAI): Sir, may I be
permitted to make an explanation
ebout the matter raised under rule
377 about Mr. Bhutto? There isone
wrong information which has appear-
ed. From papers they have

give advice to any people unless we
are asked for it. Specially in the
matter of relations that we have with
Pakistan at present, it would be mis-
understood completely.. .

AN HON., MEMBER: Rashtrapet{
mid it,

SHRI MORARJI DESAI: Rahtra-
pati only said that he gave his per-
sona] opinion, when asked him I
cannot do that. (Interruptions) Don't
try to equate me with.... (Interrup-
tions), I am not going to do it But

very silent when so many-—60 peo-
ple—were hanged in Iran?



